
LOK SABRA DEBATES 

LOK SARHA 

Friday, August 17, 1990ISruvana 26. 
1912 (Saka) 

The £Ok Sab/ra met at Eleven of the 
Clock 

[MR. SPEAKER in the Chair] 

[English] 

OBITUARY REFERENCE 

MR. SPEAKER: I have to inform 
the House of the sad demise of one 
of our former colleagues Shri J. 
Matha Gowder, who was a member 
of the Fifth Lok Sabha during 
1971-77, representing Nilgiris cons-
tituency of Tamil Nadu. Earlier he 
had been a member of Tamil Nadu 
Legislative Assembly during 1957-60. 

An active trade unionist. Shri 
Gowder was associated with several 
organisations engaged in upliftment 
of the working class and weaker sec-
tions of the society. 

An able parliamentarian. Shri 
Gowder actively participated in the 
proceedings of this House and made 
valuable contributions thereto. 

Shri Gowder passed away at Coirn· 
ba~ on lZ August, 1990 at the age 
~.a~70. 

We deeply mourn the loss of this 
friend and I am sure the House will 
join me in conveying our condolences 
to the bereaved family. 

The House may now stand in til· 
ence for a short while as a mark of 
respect to the deceased. 

(The Members t/~1I stood in .)nen("'e 
for a short while.) 

[English] 

SHRI C. K. KUPPUSWAMY 
(Coimbatore): Sir. four Members have 
been arrested in Tamil Nadu and 
they have not been released. I wilJ 
sit on the floor near the Table. 

(At this stage SIlr; C. K. KUPPU· 
SW AMY came and Mt 011 the floor 
near the T abl~.) 

THE MINISTER OF INFORMA· 
TION & BROADCASTING AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI P. UPENDRA): 
Sir. they have already been released. 

MR. SPEAKER: Please go to your 
~eat. This has never been done. I am 
told by the Parliamentary Affairs 
Minister tha t those friends of Lok 
Sabha. who were imprisoned in Tamil 
Nadu. have been released. 

(At this stage Shri C. K. KUPPU· 
SWAMY went back to his seat.) 

11.04 Hrs. 
ORAL ANSWERS TO QUESTIONS 
[ Tmnslation] 

Directives to FfameJal IDridtudoaf; 
for Revival of Sick Units 

*123. SHRI SANTOSH KUMAR 
GANGW AR: Will the Minister of 
FINANCE be pleased to state: 
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(a) .,,:hetber.~t havo fakea ~ s~res that would need·to·be acJopted 
a decislOD to J&Sue directives to the 6-. WIth respect to JUch companies.· , . 
npciral institu!ions f~r. provi~' fO- I . 
cessary financial asSlSta1Ice 10' reme' ; 
the sick industrial units; (c) No specific instructions ItaVe 

been issued for grant of finaDclal 
(b) if so. the steps beiq taken in r assistance to sick units located In 

this- «Jft.fteCtioft; and ' t': Uttar Pradesh. 

:.~ (c) the number of sick: units. in Uttar i [Translation] 
I!r~ il\ regard to wbiQh instruc-' 
tions have '~ issued to provide ft-' 
nancial assistaDce? r SHRI SANTOSH KUMAR GAN-

. I GWAR (BareiJly): Mr. Speaker. Sir. 
1¥~1.· the. question . that. I ha~ raised re~· 

ardmg the sIck Industria1 units 1S 
THE MINISTER OF FINANCE very important.· The number of such 

(PROF. MADHU DANl>AVATE):. units is increasing by leaps' and 00-
(a) to (c) A statement is laid on the - unds. In 1987. their number stood 
Table of the House. ' at about 1.58,226 in the small scale 

I t sector while in the non-smaU scale 
STATEMENT J sector. it stood at· 1.Q-S7. Their num-

• bet' has been on the rise ever smce . 
. ta):and (b) In line with the impor- In this regard. I contacted and met 
~ a.ecbrded. by the Government ~n~ 9i!iciais _4ea.J~& wit4 such ,.in-
to. tM asPcet- of rev1wl· of potentially dustnes m order to get details about 
viable iic't units, die financial insti- the rehabilitation packages formu-
tu.ti~~ do provide nee(f based finan- tared to revitalize these industries. 
cal" aBSistance towarda rohabilitation The details- given to me here are quite 
of sick Jndustrlal units wherever such elaborate and many thinls are men-
units are found to be technically Md doned in that. but one ·thing th~' I 
mu,ncially viaple. However. Govern- an unable to comp'rehend is that 
~t .-have not issued any spe¢Uic despite provision. of District Indus-
~'!M as ftlCh to the- financial inl- tries Centre. 'Udyog Bandhu' and 
tit\ltioos. many other state institutions in each 

district to make recommendations 
. Detailed guidelines have been is-

sued by RBI from time to time re-
iarding formulation and implemen-
tatiWl of rehabilitation packages' in 
respect of sick/weak units which are 
Potentially viable. Broad parameters 
have also been evolved for providing 
reliefs I concessions under rehabilita· 
tiOn packages. These inter-alia in-
clude fttmii1l3 0{ existing dues of 
banks and financial institutions with 
the extended period for repayment 
thereof in a phased manner, interest 
cpuressionCJ, grant of fresh term loans 
as also working capital facilitie1i. 

_ In addition. the Board for Indus-
trial and Financial Reconstruction 
(BIFR) has been set up under the 
Sin. litdustrial Companies (Sp\!cial 
PWovWoes) Act, 1985 for expeditious 
determmaoo& 01· the- preventive. ame--
liorative. remedial and other mea-

regarding rehabilitation of sick small 
scale industdal units and non-small 
scale units, why due weightage is not 
given to the recommendations by the 
District authorities or the financial 
institutions like banks, through whom 
loans are distributed and why deci-
sions on such matters are taken arbi-
trarily by the financial institutions? 
It has been observed that banks pro· 
vide financial assistance for rehabili-
tation to only those units which are 
in their good books. I would like to 
know whether due consideration lS 
given to the recommendations made 
by the State level and District level 
institutions to rehabilitate such units: 

PROF. MADHU DANDAVATE: 
Mr. Speaker. Sir. there is a set pro-
cedure for the rehabilitation of sid( 
units. . As I mentioned _in my £eply 
ear1ier. the Government does not is~ 
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sue: any 'specifiC' directives as such to 
the fuiaacial institutions. but detailed 
guidelines have been issued by the 
Reserve .Bank of Innia, from time to 
t:in)c r.egarding formulation and im-
plementation of rehabilitation pack-
ages' in respect of si(;k units. These 
auidelines are issued to various banks, 
financial institutions and the Board 
for Industrial and Financial Recons-
truction (BIFR). .Matters concerning 
industries other than those of the 
small scale sector and also those of 
the medium scale industries are dealt 
witb by the B.tF.R. This board has 

"four benches working under it and 
each bench has got a Chairman and 
two members. Now, at many places. 
the responsibility of the Chairman 
has been entrusted to financial insti-
tutions, at one place it has been en-
trusted .to trade union activists and 
at many other places, reputed people 
from the banking industry have been 
entrusted, with this responsibility. On 
the baSis of. the recommendations 
made by these. people all the cases 
are referred to the concerned banks, 
with· the general c.on§ent of the Board 
and - sUbSequently they provide the 
necesSary assista~ce to the sick units 
Matters concerning the small scale 
sector do not come under the pur-
view of the B.I.F.R. Therefore. they 
are provided assistance through na-
tionalised banks. 

SHRI SANTOSH KUMAR GAN-
GW AR: My question was mainly 
with refert!I1ce to the small scale in-
dustrial units, because non-small scale 
units are able to manage themselves 
somehow. As far as I know, the 
Banks themselves take decisions about 
providing assistance to sick small 
scale units. 1 have not received an 
an$wer to the (C) part of my ques-
tion. Through that question, I want-
ed to know the number of sick units 
in Uttar Pradesh in regard to which 
specific instructions have been issued 
to provide financial assistance. Fur-
ther, I want to know the number of 
such small scale units in U.P. whose 
rehabilitation is under consideration 
of the Govemment and also the num-
ber of those units,. which have been 
previded assis~, over the past 
few years. 

PROF. MADHU DANDAVATE: 
I would like to answer both the 
questions. With regard to the num-
ber of such units, I would like to 
give the all India figures. The num-
ber of sick small scale industrial 
units stands at 2,17.436. The num. 
ber of technically and financiallv 
viable units among them is 12.954 
and the number of sick units which 
are being. provJded with assistance or 
reliefs I concessions through the Banks, 
in order to overcome their sickrles~ 
stands at 8.347. ,Your second quell-
tion was in regard to Uttar Pradesh. 
The number of sick uni~s there, in 
the small scale sectOr is 22.498, while 
the number of sick units in the nQn-
small scale sector sfands at 70. The 
number of weak qnits in the non-
small scale sector is 72. Regarding 
the number of people who h~ve been 
provided with such assistance. we 
don't have state wise ~gure$ ·9iitb. 'us.. 
We have with us, only the ill 1ll4j.a. 
figures. Therefore, I will' senQ, .is 
last piece of information in ~ 
to the hon. Member. later on,.. ':" 

(Interruptions) 

PROF. MADHU DANDAVATE:-
You are mistaken. The number"of 
sick small scale industrial units stands 
at 22499. while the number of sick 
and weak industrial units in the :oon 
sman scale sector which includes me .. 
dium and large scale industries as 
well. stands at 70 and 72 respectively, 

SHRl HARISH RAWAT: Mr. 
Speaker. Sir, the figures quoted by the-
hon. Mini~ter regarding the sick in'.-
dustrial units in Uttar Pradesh is in-
deed a matter of concern. In his 
statement, the hon. Minister has' -also 
referred to the benches working 'under 
the B.I.F.R. I would like to know 
from the hon. Minister, the number' 
of such cases in which he has issued 
specific directives to the B.I.F.R. re-
garding the formulation of rehabilita-
tion packages and I would also like 
to know as to how far they have 'been 
implemented by the banks. Is there 
any Cell in his Ministry to monitor 
all this? 1 am aware of many streh· 
cases where the various financial ins-
titution~ have not implementw the 
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rehabilitation packages formulated by 
the B.I.F.R. If these packages are 
not implemented in time. then there 
are chances of their getting outdated. 
Therefore~ I would like to know from 
the hon. Minister whether he has set 
up any monitoring ceJI in his Minis-
try to oversee whether the Banks and 
financial institutions are sincerely im-
plementing the rehabilitation packages 
formulated by the B.I.F.R.? 

PROF. MADHU DANDAVATE: 
Mr. Speaker. Sir. ] am in possession 
of the information the hon. Member 
has sought. J have with me the la-
test figures upto 30-4-1990. 848 cases 
were referred to the B.I.F.R. Operat-
ing agencIes were appointed and the 
number of units receiving assistance 
from financial institutions stands at 
422. 

[ElIgii5h] 

The numb.;r of cases on which the 
report is already received from the 
operating agency. 

(1 rmlJiation] 

The financial instItutions. stands at 
309. The number of such units. for 
whose rehabilitation. ameliorative. 
remedial and other measures have 
been approved and on which. work 
has started in right earnest is 94. 
There is a monitnring agency_ which 
constantly monitors the proper func-
tioning :it such units even after assis-
tance is provided to them by the fin-
ancial institutions on the recommen-
dations of the B.I.F.R. 

[Englijh] 

SHRI SANTOSH MOHAN DEV: 
The hon. Finance Minister knows 
very well that in the eastern .India 
i.e. We~t B~ngal. Assam and Tnpura, 
tea industry is one of the major in-
dustries. I do not know the latest 
position. but about sh months back. 
I know there were 110 tea gardens 
which were sick: and the tea indus-
trv is labour-based. 
_, . 
. The hon. Minister has referred to 
BIF~: unfo~un~tely. according to 

my information. of the projecu that 
have been sent to BIFR from the tea 
industry. none has been accepted. 
on the ground that these are not vi-
able. As a result~ it is creating a 
very serious situation. and unemploy-
ment in the area. (InterruptiOns) Be· 
cause tea industry is getting good 
prices in the internal as also inter-
national markets, this is the right 
time when it can be brought to 
health. 

Considering this. may I know what 
is the feedback with him ~ how 
many tea industries have applied. 
and Wh:ll is the action taken; or. 
if it is not there, will he kindly look 
into it and see that the tea industry 
is taken back to rails i.e. there is 
viability? 

PROF. MADHU DANDAVAIE: 
The hon. Member is right in assess-
ing that the situation of the sick units 
in some of the States in the north-
eastern regjon is very bad. For ins-
tance in Assam. as far as small scale 
units are concerned. the number of 
sick units is 11.438. and non-Sl sick 
units arc 4, and non-SSI weak units 
are 30. But generally we consider 
those units as sick. whereas in the 
major components we find that al-
most )OO~~ erosion of the network at 
the peak, is there. 

As far as weak units are concern· 
ed. they are those in which. in the 
cours~ of a particular period. thdr 
peak network has been eroded by 
50'::, ·-almost half. 

So. like that the picture is very 
gloomy, as far as Assam is concern-
ed. Tn Meghalaya, it is 657 and 
1.24; in Mizoram, it is 154 and 75.26. 
So. from these figures. it is very clear 
that what you have stated is correct. 
We will concentrate on the northern 
region and ensure that BIFR as well 
as other agencies which are meant 
for small scale industries, they will 
attend to the problem and try to era-
dicate the sickness of the industry. 

SHRIMATI MALINI BHATTA-
CfJARYA: The sickness in indus-
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tries we find is more often due to mis-
management. diversion of funds on 
the part of people who ran them than 
for any other reason. And yet when 
such sickness occurs, the people who 
suffer most are the workers. The pro-
cess of the workers getting their dues 
from the sick industry is so elabo-
rate, so complicated that most often 
the workers do not get their dues at 
all. This happens particularly in cases 
where there is a new promoter of an 
"industry who does not take in all the 
workers. -So. we find widespread 
despair" amQng the workers leading 
to suicide and death from semi-star-
vation and diseases. So, I would like 
to ask the Minister this question that 
in view of the fact that the Chairman 
of the BIFR. we know. has already 
offered a number of suggestions re-
garding the improvement and the WOf-
king of the Board, what is the Gov-
ernment's response to these sugges-
tions? Since there has been a fund 
also for the rehabilitation of workers 
in the textile sector. but its working 
again is so complicated that the wor-
kers cannot benefit from it. Is the 
Government thinking of settin~ up 
such boards in other sectors and sim-
plifying their working? 

PROF. MADHU DANDAVATE: 
The first part of the question is re-
garding the various causes for the sick-
ness. There are certain causes which 
are structural in nature and certain 
other causes which are operational, 
for instance, outmoded technology, 
mismanagement. certain frauds com-
mitted in the conduct of the indus-
try. non-availability of appropriate 
technology. In addition to that. some-
times it is due to the wrong choice of 
a site for a particular project that 
heavy losses are occurred. Therefore. 
whenever sickness is sought to be re-
moved as far as possible, these causes 
which are causing sickness. they are 
trying to be rooted out. As far as 
the second part is concerned, it deals 
with the conduct of the BIFR, that 
is Board. A ,lot of controversy is 
going on. On one side, even the 
Chairman of the BIFR has written 
articles making concrete suggestions; 
and one of the suggestions to which 
we .had referred is acfually a" mgges-

lion _from the Chairman of the BIFR. 
Another criticism is from the indus-
trialists, those who have committed 
frauds. those who have mismanaged 
the affairs: and as a result of that 
either they are not given the assis-
tance or they are asked to wind up 
their units. They themselves have 
rais~d this controversy; they say that 
injustice has been done to them. In 
fact. neither of these two allegations 
are correct. They are trying to take 
a balanced view. 

As far as a suggestion made by the 
hon. Member is concerned. there is 
no question of setting up of diffe-
rent boards for different industries. 
BIFR is a nodal agency for all the 
industries. We are only to see to it 
that there can be various cells that 
can take care of various sectors of the 
industry and try to eradicate the sick-
ness. 

SHRI BASUDEB ACHARIA: 
The sickness is more in the small scale 
sector. The Minister has stated that 
morc than two lakh small scale indus-
tries are sick and a large number of 
small scale units have also been clos-
ed down. There is a Board (BIFR) 
for large and medium industries. But 
there is no such body or board for 
small scale industry to suggest the 
revival of small scale industries which 
arc many more in numbers. 

May I know from the han. Minister 
whcth·er the Government will consider 
the constitution of a board for sman 
scale industires so that this board will 
suggest remedial measures for the revi-
val of small scale industries which 
number more than two lakhs? The 
hon. Minister has stated that moni-
toring is being done. I know that in 
West Bengal. the revival of Titagarh 
Paper Mill was with the BIFR for 
a long time and the BIFR has ~ug
gested some measures. One of these 
measures is waiving of customs duty 
and this proposal is with the Ministry 
of Finance. This customs duty runs 
to the tune of thousands of lalths of 
rupees. (Interruptions) 
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~. SPEAKER: He is putting the 
questJOn. 

~HRI BASUDEB ACHARIA: 
ThIs paper mill is one of the oldest 
paper mills of our country where 
more than five thousand workers are 
out of job. I want to know whether 
the Finance Ministry will consider the 
&U~estion made by the BIFR to 
waIve the customs duty which pro-
~I h~ been Jying for a number of 
years' WIth them? 

PROF. MADHU DANDAVATE: 
It is a long question. I may be per-
mitted to give a short answer. As far 
as his first suggestion is concerned. 
since small scale industries are scat-
tered over ]arlZe number of rural areas 
we do not want to have a centra-
lised machinery because that will make 
a mess of the probkm of eradication 
of sickness. And what has been done 
is, various financial institutions which 
are entrusted with the resp'onsibility 
and particularly the lead organisa-
tions, with the removal of sickness of 
big industries. they have set up vari-
ous cells and it is these cells that will 
monitor the task and actually all the 
jointly financed units of the ~m:.tll scale 
sector do not take the assistance only 
from one bank. They take from more 
than one bank. And. therefore. that 
bank which has offered the maximum 
assistance. that is a lead organisa-
tion. They take the responsibility and 
generally all the jointly financed units 
are divided amongst the 1DBI. lel-
CIt IFCl. and IRBI on the basis of 
the lead concept. and whichever is 
the largest contributor that takes the 
responsibility and Jooks after them. 

The last part of his question was 
hi& real question. He wants to know 
what will bappen about the paper 
mill in West Bengal. Already sug-
gestions have been made by the BIFR 
for waiving of the duty. We are al-
ready seized with the matter and you 
will be glad to know that we might 
very favourably consider that propo-
sition. 
{English] 

.. PROF. N. G. RANOA: .He wanted 
a board also to be a~ted. 

PROF. MADHU DANDAVATE: 
I have told him. 

[Trans/at ion] 

SHRI RAJENDRA AGNIHOTRI = 
Mr. Speaker, Sir. I just want an as-
surance from the hon. Minister. What 
he has said hu been' going on f()t _'a 
long time. There are virtually DO 
industries in the backward districts 
of Uttar Pradesh like Jhansi. Lalitpur, 
Hamirpur. 8anda~ Jalaun etc. More 
than half of the industrW : units. 
which wer~ set up in these districts 
have been closed down. The most im-
portant reason for this sorry state of 
affairs is that financial assistance and 
other facilities are not made available to 
these unit~ as promised by the State 
Government. The financial institu-
tions, no doubt. provide loans to these 
units. but other factors like the non-
availability of water and power makes 
things worse and interest on the loans 
go on increasing to the extent that its 
repayment becomes impossible. Al-
most all the industries in those dis-
tricts are lying sick due to these fac-
tors. I would like to get just an as-
~uranct! from the hon. Minister that 
he would get the whole thing thoro-
ughly examined and also that if the 
State Government is found responsi-
ble for the sickness of all the indus-
tries, then he would direct the State 
Government to once again provide 
financial assistance to the sick indus-
trial units so as to help them overcome 
their sickness. 

[Translation) 

PROF. MADHU DANDAVATE: 
Mr. Speaker. Sir. hon. Member has 
complained that due to lack of basic 
amenities. the sick industrial units 
are unable to get the benefit of the 
assistance provided by the financial 
institutions and the State Govern-
ments. I assure you that I would 
surely contact the Chief Minister of 
Uttar Pradtsh and place your com-
plaints before him so that the requisite 
basic amenities are made available 
and the financial mstitutions ~ able 
to hap tlte _sick iD.dtlltlial Ubitf. ' 


